
central AOniNI strati ve tribunal

PRINCIPAL BENCH

NEU DELHI.

O.A.No. 199^

Neu Delhi, this the 22nd day of Sent., 1994
Hon'ble Mr Dustice £, K, Dhaon, Actq, Chairman
Hon'ble Mr B, N,Dhoundiyal, !*l8mber(A)

Shri Sri Krishan,
S/O Shri T8j Ram,
Substitute Loco Cleaner
under Loco foreman.
Northern Railuay,
Lakshar, ..... Applicant.

( through l*lr B. 3. flai nee. Advocate).

\/er sus

Union of India: Through

1. The General Msnager,
Northern Railuay,
Baroda House,
Neu Delhi.

2. The Divisional f^ailuay Manager,
Northern Railuay,
Mor adabad,

3. The Assistant Mechanical Engineer,
Northern Railuay,
Mor adabad. .. .. ... Respondents.

( through Mr K.K.Pat el. Advocate).

ORDER (OR AL)

JUSTICE S.K. DHAON, ACTING CHAIRMAN

For orders, see order of date passed

in 0. A. No. 2678 of 199l(Munish Kumar Sharma and

others vs. Union of India and others).

( 8. M. Dhoi^iyal ) ( S.J^^^aon )
Member(a) Acting Chairman.

22nd Sept. ,1994

. Xsds)


